Title: Urged upon the Government to arrest and punish the guilty officials of CRPF and Assam police commandos for alleged
atrocities on the family members, especially on women and take immediate steps to stop such crimes.

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Sir, yesterday also, you did not allow me to
speak. Will you not allow me to speak even today ?

MR. DEPUTY-SPEAKER: Your letter refers to alleged police atrocities on your family members. A copy of the letter
has been sent for verification....(/nterruptions)

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY : Sir, while raiding my village, Goybari on 8 August, 2001 in the
name of nabbing the extiremist elements the dresses of the youngest daughter of my elder brother and a guest girl
were completely removed by some CRPF personnel at our residence. Afterwards, some CRPF and Assam Police
commando force personnel made an abortive attempt to gang rape them. Fortunately, they had a providential
escapeé€]...(Interruptions) They were grievously beaten up by the police. My elder brother's elderst daughter was
also seriously tortured. Some innocent Bodo people also have been killed by Army personnel in Gosaigaon sub-
division&€| &€, (Interruptions) =ei amu @i g1 w1 Q19 @ HUS @Wie @l a1d wel Wt 8, then it becomes very important.
But when the question of respect of innocent tribal and Bodo girls and women comes up, then it does not have any
sort of importance. Is it the kind of India? Is it a free country where we do not have security?

| strongly condemn this sort of a stepmotherly attitude shown by both the Government of Assam and the
Government of India. Why could the Government of India not direct the CRPF and the Army personnel not to
indulge in such crimes? sid@ariaal &1 g BT @I a6 R T 8N Asfpal oz, R Afgensit w Ay mor & safieT g
@i, gellep B &1 ft gard &9, i S & andewardt ama AR el ?

During the Bodo Movement, already more than 2000 innocent people were killed and butchered like dogs by the
security personnel. This sort of heinous crime is still being committed and atrocities are being prepaetrated by the
CRPF and the Indian Army personnel. sl # #det s @), Hamdon. & Fga s @, 3R gfera ® Fa s I g
s g # 27 Until and unless Bodoland is created, we do not have any sort of security in India. So, creation of
Bodoland has become a must. Without any sort of delay, it has to be created on the lines of Jharkhand, Uttaranchal
and Chhatisgarh.

The erring police officials and CRPF officials should be nabbed immediately on the directions of the Government of
India and those who are responsible for the killing and torturing of innocent Bodo people and stripping off and
molesting innocent girls and women should be hangeda€;...(Interruptions) & @< wré @t B¢ ars@t @1 = b, wm der
3R TETehR @ @ W B @t oft| afeps dtwra & 99 13 | ve 89 ds@! off, STdn Wt 7 @ f3ar T siR SEd Ht geren ™ e @t
I @t 2| WA F SUD Adid B $U oA T8l ggar|

SHRI ADHIR CHOWDHARY (BERHAMPORE, WEST BENGAL): Sir, this is a serious matter and the Minister
should come out with a statement on this issue.

MR. DEPUTY-SPEAKER: Mr. Adhir Choudhary, | have already told him that a copy of his letter has been sent for
verification. Only then the matter would be referred to the Privileges Committee. That is why, | have informed him.
...(Interruptions)

SHRI SANSUMA KHUNGGUR BWISWMUTHIARY : Sir, this is a very serious matter. The erring officials involved in
such heinous crimes should be punisheda€;...(Interruptions) &1 @i & gIgaa 8 &I auig ¥ g9 399 gwice =18 87 Sir, |
urge upon the Government of India to intervene and direct the CRPF and the Army to stop heinous crimes being
committed and atrocities being perpretrated on innocent peoplea€;...(Interruptions)



